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and on this basis I have faith, hope
and confidence that we would have
greater growth, greater prosperity snd
we will set in motion a new dynamism
in our economy.
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DEMANDS* FOR GRANTS ON
ACCOUNT (GENERAL) 1976-77

MR. SPEAKER: Now we luke up
Demands for Grants on Account. The
question is;

“Thut the respective sums not ex-
ceeding the amounis on Revenue Ac
count and Capital Account shown in
the third coJumn of the order paper,
be granied {o the Fresident, on ac-
couni, for or towards delraying the
charges during the year ending om
the 31st day of March, 1977, in res
pect of the heads of dvmands enter-
ed in the sccond column theriof
against Demands Nos 1 to 108"

The motion wns adopred

[List of Demands for Grants on Account (General® for 1976-77,Vited Iy ok Sabla)

No. of Nam: of Dumand Amourt of Dem~ d for Grart
Demard o' Accou v
Reverue - Crpial -
Rs. Rs.
MINISTERY OF AGRICULTURE AND IRRIGATION
1 D:partment of Agricultuse . . P 35,583,000 s
2 Agriculture = i 10,84,74,000 92,74-33.c00
3 Fisheries . 1,95,84,000 27,23,000

#Moved with the recommendation of the President,
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No. of Name of Demand Amount of Demand for Grant
Demand o1 Accourt
Revenue Capital
Ras. Rs.

4 Animal Husbardry ard Dairy Developmert | . 6,14,51,000 64,33,000
& Porest " a . . . . . . 1,76,62,000 13,33,000
6 Departmertof Food . . . ., ., . 62,11,78,000  3,91,38,000
7 Departmert of Rural Devclopmert . . . 11,75,02,006  1,17,56,000
8 Departmert of Agricultural Rescarch ard Education 1,26,000 Ve

¢ Paymrnts to Indian Courcil of Aigrcultural Research  7.58,44,000 .

10 Departmert of Irtigatior . . . . 2.24,71,000  1,13.08,000
MINISTRY OF CHEMICALS AND FERTILIZERS
11 Mmistiy of Chemicals ard Fertthzers . . £,34.,00¢ .

32 Chemicals ard Fortthzors I dusties : . 329 cce  E1¢g 30 cCCo
MIN;STRY OF COMMERCE

13 Minivury of Commmier - . . . ) 16,74.000 .-

14 Furuign Tiade snd Export Pioductior , . 34.99.48,000  64.6.47.000
MINISTRY OF COMMUNICATIONS

15 Mims ry of Commu ica'101 s . " . . 23,31,0M0 1,39,33,000
16 Ov rvo2s Commu 1cations Service : . . 1.55.48.000 1.20,82 ctO
17 DPusts a1 d Telegrapl s - Working Expupses . 92 34.91 £CO

18 Postsand Telegrapls - Dividor d o Gereral Rovis wee,

I.A.Efnspf::::\u??: ‘E:\t {? ;iltlﬂ‘ttl J:‘:J :j‘ al.d Rv:na\n‘ut “ 25,66.90,000 .

19 Cap'tal Outlay ot Posts md Telegrephs . 35,34,67,000
MINISTRY OF DEFENCE
20 Muwny ol Defiree . . . . . . 27.79.000  4,77-61,000
21 Dfince Survic s - Aimy . i . . 2,74 0566 CCO

22 D.ience Survices - Nuvy . e .. 28,03,71.000 s

23 D.fince Scrvices - Air Folee ., i . R5,28,41.000

24 Doferce Scrviees - Persiors . . . 19,09:37 000

25 Copital Outlay on Dufitce Servies . ., . 43,20,43,000
MINISTRY OF EDUCATION AND SOCIAL WELFARE .

26 Doparment of Bducatton . ., ., ., 23,90,000

37 Baucstion « 4 s a4 e e 27,16.19,000

48 Department of Social Welfare . ., . . 2,26,38,000 .
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g:;n?’fu Name of Demand Amourt wmm{:r Gram

MINISTRY OF ENERGY

29 Muistry of Encrgy . . : . . 8,87,000 .

30 Power Developmert . ., . ., . . 9,19,81,000  18,20,10,000
31 Coslard Ligrite . . . : . . 3,72,44,000  45,79,00,000
MINISTRY OF EXTERNAL AFFAIRS

32 Minjstry of Bxternal Affairs, ., . . 15,85,10,000  1,79,17,000
MINISTRY OF FINANCE

33 Mmistryof Firaree . . . . . . 5,63,24,000 .-

34 Stamps . . . . . . e 2,98,82,000 30,71,000
35 Audit e e e e e e e 10,83,70,000 i

36 Curret cy, Cotrsge ard Mt ., . ., . 6,78,15,000 3,98,51,000
37 Persirs . . . . . . : 10,$0,00.000 .o

38 Trarsfirs to State ard Umon Terntory Gover muils  125,32,51,000 .

39 Other Experditure of the Muistiy of Firarce 33,13,30,000  34.93,56,000
40 Lo s to Gover mert Servants,efc. . . 8,83,33,000
DEPARTMENT OF REVENUE AND BANKING

41 Dipartmert of Ruvenuec ard Bakvg . . 79:71,000  13:91,97,000
42 Custoos ., . ., ., . . . . 4,14,94,000

43 Uiion Excice Dutks . - . . . 7-14,17,€00

44 Taxcs on It come; Estate Duty, Wuh‘\ Tax ard Gift

43 Op?um ard Alkalord Fadom: e 1::;333,?:; 1i;23’°°°
MINISTRY OF HEALTH AND FAMILY PLANNING

46 Ministry of Heslth a1 d Famuly Plantarg . . 11,54,000 .

47 Medical ard Public Health , ., . i 15,22,01,000  7,22,37,000
48 Famuly Plasiu g e e e e s 12,70,48,000 1,67,000
MINISTRY OF HOME AFFAIRS

49 Muuty of Home Affars . . . . 36,10,000 i

50 Cabiret . " . . ' . . 21,07,000 .

51 1) sartm 1t ot Personnel and Admat sstrative Reforms 1,23,35,000 25,000
52 Puhee . . . . . B . . 31,46,80,000 £0,00,000
53 Ce sus : . . . . . 61,44,000

- L
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No, of - Name of Demand Amount of Demand for Granrt
Demand on account
Revenue Capirtal
Rs. R’;
4 Other Expenditure of the Ministry of Home Affairs 22,75,29,000  6,21,87,000
55 Delhi 18,70,87,000 8,33,05,000
56 Chardigarh 2,68,01,000 1,01,80,c00
g7 Andaman and Nicebar Islands - 3,53,02,000 1,61,72,cc0
53 Dadra a~d Nagar Haveli 31,44,000 22,61,000
59 Lakshadw.ep . . 53,13,000 18,05,000
M NISTRY OF INDUSTRY AND CIVIL SUPPLIES
60 Miistey of [1dastry and Civil Supplies 56,66,000 ..
6r Irdustrics . 3,61,89,000 24,60,59,cCc0
62 Village ard Small I~dustries . . 5,46,50,000 5,61,1€,¢co
62 Civil Supplies and Cohoperation 1,12,19,00¢  4,67,27,c00
MINISTRY OF INFORMATION AND BROADCASTING
64  Ministry of Irformation and Broadcasting . . 7,16,000
65 Information and Publicity . . . . 2,47,58,0cc0 10,254 CO
66 Broadcastirg . . 6,73,23,000  3,55,69,c00
M8ISTRY OF LABOUR
67 Ministry of Labour i 5 5 12,00,000
68 Labour ard Employment 7,33,46,000 1,65.cC0
MINISTRY OF LAW, JUSTICE AND COMPANY AFFAIRS.
6o Ministry of Law, Justice and Comp apy Aflairs . 3,65.54.c00 )
70 Administration of Justice . . . 5,4 1,000
MINISTRY OF PETROLEUM
71 Ministry of Petrolevm . 5 . . 7,65,000
72 Petroleum and Petro-Chemicals Industries 9,24,35,0C0 48,55,05,Cco
MINISTRY OF PLANNING )
73 Ministry of Plarnirg . 1,17,000
74 Staristics 1,60,44.0C0
75 Plarnirg Commission 78,52,000
76 Department of Scierce ard Techrelegy 1,80,1¢,cc0 24,83,00¢
77 Survey of India 2,96,32,c00
78 Grants to Council of Scientific and Industrial Rescerh

TACEL (O
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No. of Name of Demar d Amourtcl Demar ¢ fo1 Grai t

Demard ofl accour i

MINISTRY OF SHIPPING AND TRANSICRT

79 Miristry «f Shippirg ard Trarsport . . .

80 Roeads . . . . N . - . .
81 Ports, Lighthcvees ar d Shipping . . .
82 Road a~d I lard Water Transport . . .

MINISTRY OF STEEL AND MINES

83 Departmert of Steel . . . . °
84 Department of Mincs . . - .
85 Mines ard Mincrals . . . ' . L .
MINISTRY OF SUP'PLY AND R_EHABILI'IATE{)N
86 Departmalit of Supply . e . . .
87 Supplics ard Disposals . . ~ . . .
88 Dcepartmert of Rehabilitaticn o . . o .

MINISTEY OF TOURI¢M AMND CIVIL AVIATICN

89 Ministry of Touriom and Civil Aviation . .
9o Meteorclogy . . . . . o .
91 Aviaticn . . ® . . ® .
9z Tourism . . . . . . .

MINISTRY OF WORKS AND HOUSING
93 Miristry of Works and Housirg ) 5 .

. . . L] . & -

94 Public Works

95 Water Supply and Scwerage . " . . .
96 Ilousirg and Urban Development . .
97 Stationcry and Printing . X . )

DEPARTMENT OF ATOMIC ENERGY

98 Department of Atomic Energy . . . .
99 Atomic Energy Rescarch, Devclopment ard Ir dustrial

Projects ; 3 8 " 3 ’ .
100 Nuciear Puwer Schemes . . .

DEPARTMENT OF CULTURE
101 Department of Cuvlture . & 5

102 Archaeclegy . . 5 5

Revenue
Rs.

40,¢¢.ccc

13,44,42,0CC

4,15,13,c00

17,$1,000

8,80,88,cc0
4,75,000

6,00,93,000

3,39,0c0
I,33,06,00C

4,07,64,C00

7:66,CC0
1,87,89,c00
4,46,84,000

64,32,000

9,88,co00
9,51,07,000
22,22;000
I1,68,41,0Cc0

4,76,22,000

72345000
9,46,52,000

6,42,05,000

I,25,44,000

1,00,85,0C0

Capital
Rs.

I12,f0,74,CCO

24,52,67,0C0

2,00,€0,0C0

£8,52,25,60

L6570 52,600

18755040

{57 #5

33,87,c00
4,23,80,c00

71,523,000

2,45,86,cco

3;37,88,0co

16,94,4 8,000

0,18,93,c00

g i
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g p——
No, of Name of Demand Amount of Demard for Grait
Dematd o  accourt
Revenue ital
Re. A
DEPARTMENT OF ELECTRONICS
103 Departmert of Electrorics 1,2¢,28,cc0 37,9,0C0

DEPARTMENT OF SPACE

104 Deparimert of Space . .

. . 5,61,88,000 1,43,81,c00

PARLIAMENT, DEPARTMENT, OF PARLIA-
MENTARY AFFATR®, SECRETARIATS OF THE
PRESIDENT AND VICE-PRESIDENT AMND
UNION PUBLIC SERVICE COMMISSION

105 Lok Sabha . . . o

106 Rajya Sabha . i .

107 Department of Parllamerta1y Affanrs

108 Secictanat of the Vice-Presidat

. 76,19,000
P 30,93,0¢0
. . 3,209,000 .
. . . 95,000 ..

13,04 hre.

APPROPRIATION (VOTE ON
ACCOUNT) BILL®, 1976

THE MINISTER OF FINANCE
(SHRI C. SUBRAMANIAM) I beg
{0 move for leave fo introduce a Bill
io provide for the withdrawal of
certain sums from and ovut of the Con-o-
lidated Fund of Imlia for ine service-
of a part of the financial year 1976-77

MR. SPEAKER The question 1s

“That leave be granied {o mtio-

duce a Bill to provide for the with-

drawal of certain sums from and cut

of the Consohdated Fund of Incha

for the servicos of a part of the

financial year 1976-77.”

The motion was adopted

SHRI C. SUBRAMANIAM: I intro-
iucet the Ball,

I beg to movet:

“That the Bill to provide for the
withdrawal of certain sums fiom
and out of the Consclidaied Fund of
India for the services of a part oI
the financial year 1976-77, be taken
into consideration.”

MR, SPEAKER: The question is:

“That the Bill to provide for the
withdrawal of certain sums from and
out of the Consohidated Fund of India
for the services of a part of the
financia* year 1976-77, be tahen 1ato
consideration.”
The motion was gdopted
MR SFEAKER Now, we shall
take up clauses
The question 1s
‘That clauses 2 and I. the S he-
dule, clause 1, the Enacting Fur+iula
and the T.tle stand part of the Bul’
The motion was adopted
Clauses 2 and 3, the Schedule, l1'5e
1, the Enacting Formula ~nd the 7itle
ucre added to the Bull

SHRI C SUBRAMANIAM. 1 beg
to move
“That the Bill b passed '
MR SPEAKER The quesiion is:
“That the Bill be passed.”
The motion was admyed
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ﬂntmduudplomd with the recommendation of the President.



